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804. SHRJ SANAT KUMAR. 
MANDAL : Will tlte Minister of TOUR.ISM 
AND CIVIL AVIATION be .pleased to 
state: 

(a) wbetber any rules bave been framed 
or auidelioes laid for the appointment to 
rbe pcKt of Depury Director in the various 
Departments of the Air India, Bomay such 
as Admiaistntion/Eatabliahmcnt, Commercial, 
Bnaiocerioa, Ground Support and others; 

(b) if so, tbe details thereof and whether 
be would lay on tbe Table a cory thereof; 

(c) if not, the reasons therefor; 

(d) the manner in which the appointment 
of Deputy Directors in tbe above Depart-
ment had been made durin1 the yean 1981, 
1983 and 1984 (Uptil 30-6-1984): 

(e) whnher some persons particularly in 
the .Eqineeriq Department who had earlier 
been considered •not fit' even for lower 
posts, were promoted as Deputy Directors; 
and 

(f) if so, the reasons for making such 
promotions? 

THE MINISTER. OF STATE OF THE 
MJNJSTll \' OF TOUR.ISM AND 
CIVIL AVIATION (SHR.I KHUllSHEED 
ALAM KHAN) : (a) The promotion policy 
and procll!durc: have been formulated; 

(b) A copy of the cirOular No. GM/61-.:? 
elated June 24, 1970 or Air India OD the pro-
motion policy and procedure in Air India is 
laid OD the Table or the House. (Placed in 
Library. See No. LT 84 85/84). 

1c) Does not arise. 

(d) Appointments to the posts of Deputy 
Directon durio1 this pe1iod bave been made 
in ·accordance with the approved policy and 
procedure. 

(e) No, Sir. There bas been no such 
case from the year 1982-83 onwud1-

(f) Does not arise. 

Lift ... or •• Ill Its,.. or c. T.C. Gnulle T• 

805. SHlll NAVIN llAVANI : Will tbo 
Minister or COMMERCE be pleaeecl to 
•tat•: 

(a) whether Government bave lifted the· 
ban on the export of CTC grade tea; 

(b) whoo this ban was imposed and tbe 
rea1on1 thercfor; 

(c) tbe quantity of tea exported since tbe· 
ban was lifted: and 

(d) whether it bas made any effect 011. 
Indian market, if 10, the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE AND 
IN THE DEPARTMENT OF SUPPLY 
(SHRI NIHAR RANJAN LASKAR) : 
(a) The ban on export of CTC arade teas 
has been lifted by an Order dated 12th, 
May, J984. 

(b) The export of CTC teas was banned 
with effect from 24th December, 1983' in 
order to ensure adequate availability over 
the lean production period for North 
India from January - March as well as 
with a view to check the risina trend in 
tea prices occasioned by an unprecedented 
rise in tbe world price• and a continued. 
heavy export demand. The ban was lifted 
after production or the new season had 
begun to arrive at tbe auctions and there 
was assurance of adequate availability of 
teas. 

(c) The quantity of export littnces 
inued since liftin1 of the ban is approxi-
mately 44 M .K1s. 

(d) The export ban bas had a ulutary 
effect on domCltic tea prices and no-
scarcity of tea was experienced over tbe 
lean production period. Arrivals from tbe 
new production season have picked up and 
avai1ability of teas both for exports and• 
domestic coo1umption i1 maintaininl" 
satisfactory levels. 

E:s:port of Tea 

106. SHIU AMARSINH R.ATHAWA: 
Will the Minister of COMMERCE bt 
pleaaed to 1tate : 
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(a) tile names or the States wblcb are 
prodaciq tea and tile approxilllllte annual 
.production or tea in tbae States : 

(b) Government'• policy in reprd to 
the export of tea durin1 the current year 
i.e. 1984-IS; aad 

(c) tbe oame or tbe quality or tea which 
is popular in roreian countries and tbe 
1teps bcina taken to popularise other 
·quality of 1ea in foreian countries to increase 
our export and earn more foreign excbanae 
~luri111 the comina years? 

THE MINISTER OF STATE IN THE 
MINISTRY OP COMMERCE AND JN 
THE DEPARTMENT OF SUPPLY (SHRI 
NIHAR R.ANJAN LASKAR) : (a) Average 
annual production or tea in the major tea 
producina States for the last three years 
~ndina 1983 is as under : 

Averaae Production 
Name of 1be State (M.K11.) 

Assam 308 

West Bengal 136 

Tripura 3 

Tamil Nadu 70 

Keral11 47 

Karnatalta 3 

(b) For the year 1984 a target of 215 

M.Kas has been laid down for export 
or tea. 

(c) Tea produced in Darjeelina has a 
hiab reputation in the international market. 
For promotion of all types of Indian teas. 
the Tea Board undenakes promotional 
activities abroad which covers aeneric 
promotion as well as uninational promotion. 
Contacts are also maintained with foreiaa 
State buyina a1encie1. B.:sider; facilitie1 
like cash compe•satory support, duty draw 
back etc , Goverameat bave sanctioned 
1cheme1 for wareboa1in1 a11i1taaco and 
bra•d prometi•• to premote experts of 
lnlliaa teas. 
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Outllaes of Plan for Dftelopment of 
Tourism hi Ori•• 

108. SHRI K. PRADHANI : Will the 
Minister of TOURISM AND CIVIL 
A YIATION lie pleased to state : 




